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Be. BUSINESS OF THE HOUSE
THE MINISTER OF WORKS AND 

HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU 
BAMAIAH): i  have an announcement 
to make.

Some hon. Members this side as well 
as that side told me that J.t would be 
desirable to have the discussion set 
down to-day under Rule 193 on some 
other day rather than at the lag end 
ol today I consulted the Opposition 
leaders. Now it is agreed that it will 
not be taken up to-day but it will be 
taken up on the 5th February if possi­
ble after the government business is 
over and if for any ieason, the govern­
ment business is not over on that day, 
then we will have to sit on the 6th 
also for this and also for such of the 
government business as may be left 
over on the 5th, If we are sitting on 
the 6th, 6th being a Friday, only the 
government business will be taken and 
also this discussion, and no other pri­
vate member’s business.
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SHRI K. RAGHU RAMAIAH; As 
for the time, it will be discussed by 
the Business Advisory Committee if 
it has not already done so. 
Whatever the Business Advisory 
Committee decides, will be adhered to.


